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Lakhs Only) as mentioned hereinabove; cease to have any right, title, lien or

claim on the Respondent No. 1 Company - Someshwar Metal M. Ltd., or any of

the shares of the Respondent No.l Company and/or assets of the Respondent

No.l Company and/or the Directors and Shareholders of the Respondent No'l

Company viz. Respondent Nos. 2 to 4."

This "settlement" is made possible by the genuine efforts of the Learned

Representatives of both the sides. We are recording a word of appreciation to

them.

Accordingly, the Petition is disposed of as per the Consent Terms. To be

Records.

Bhaska Pantula Mohan M.K. Shrawat
Member (Judicial)Member (Judicial)

24.OA.20L7

5

6

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




